FACTUAL AND ACTION TAKEN REPORT
OF JOINT COMMITTEE
IN OA 06/2021 (C2Z)

PRABHAT MOHAN PANDAY
VS
State Of MP and Ors

Date of Inspection- 24.06.2021

COMMITTEE MEMBERS

1. The District Collector, Panna through its representative
Mining Officer

2. Regional Officer, Sagar MPPCB
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Consent Order Regional Office, M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Colony
Makronia, SAGAR
SAGAR
Tele : 07582- 263774
i e CONSENT NO: *+ ; PCB ID: 135790
NO: /MPPCB/SGR
Outward No:17752,20/12/2020 Consent No:AW-83297

To,

Shri. Rasmeet Singh Malhotra -Occupier
Beera Sand Mine Quarry Lea

Khasra no 114/14 Area 1.05 Hectare, Village- Beera
Tah Ajaygarh Dist : Panna, (MP)

Subject:  Grant of Consent to operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
ofthe Air (Prevention & Control of Pollution) Act,1981

Ref: Environmental Clearance from SEIAA — 3838 Dt. 19/10/2020
Your Consent to Operate Application Receipt No. 1043419 Dt. 12/12/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.

The M. P. Pollution Control Board has agreed to grant consent to establish valid up to 31/10/2021, subject to the fulfillment of the
terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a.Location:  Khasranol 14/14, Area 1.05 Hectare, Village- Beera, Tehsil-Ajaygarh District-Panna (M.P) |
b. The Area of Mine: 1.05 Ha

c¢. Product & Production Capacity:

TR P

OF SAND —quarry lease B IR

(Fifteen thousand seven hundred
Cubic Meter per year)
Note:- Forany change in above industry shall obtain fresh consent from the board.

The Validity of the Consent is up to 31/10/2021 _ and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 4 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-

* Conditions under Water Act
* Conditions under Air Act

* General conditions

om VDA
oy P
Finghally Soge with Aol
e-Signed On 20/12/2020 23:32:56 SHANTI PRAKASH JHA
_(Organic Authentication on AADHAR from UIDAI Server) Regional Officer

THEP AN # PN GIANMNYF nic.in are valid and does nor require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number Page: 1/6




Consent Order Regional Office, M.P. Pollution Control Board -

Pt. Deen Dayal Nagar, Housing Board Colony

Makronia, SAGAR

SAGAR

Tele : 07582- 263774

CCA/CTO-Fresh valid e 3
| 30-11-2021 CONSENT NO: PCB ID: 135851
NO: /MPPCB/SG
Outward No: 1‘?750,20}12!2020 Consent No:AW-83295
To,

Shri. Rasmeet Singh Malhotra -Occupier
Bhanpur Sand Mine Quarry Lease,

Vill- Bhanpur Khasrano 161 Area 1.0 Hectare,
Tah Ajaygarh Dist : Panna, (MP)

Subject:  Grant of Consent to Establish under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
of the Air (Prevention & Control of Pollution) Act, 1981

Ref: Environmental Clearance from SEIAA — 3892 Dt. 19/10/2020
Y our Consent to Operate Application Receipt No. 1043940 Dt.12/12/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent to Operate valid up to 30/11/2021, subject to the fulfillment of the
terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Village BHANPUR Khasra no 161 Area 1.0 Hectare, ,Tehsil-Ajaygarh District-Panna (M.P) lat 25.96 Long
80.1667

b. The Area of Mine: 1.0 Ha
c. Product & Prodnctmn Capac:ty

MININGOFSAND—quarrylease a5 o 0008

(Twelve thousand Cubic Meter per
year)

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the CCA is up to 30/11/2021_. Online application through XGN with annual license fees in this regard shall be
submitted to this office 6 months before expiry of the consent/Authorization. Board reserves the right to amend/cancel / revoke the
above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

e—Slgned On 20/12/2020 21:01:01 SHANTI PRAKASH JHA
AD Al Server) Regional Officer

THE P AN e AT RARAMN LY ip.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 1/6




Consent Order Regional Office, M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Colony
Makronia, SAGAR
SAGAR
Tele : 07582- 263774

CTO/CCA-Fresh valid — |

31-10-2021 CONSENT NO: PCB ID: 135807

NO: /MPPCB/SGR
Outward No:17753,21/12/2020 Consent No:AW-83298

To,

Shri. Rasmeet Singh Malhotra -Occupier
Chand ora Sand Mine Quarry Lease,

Vill Chandora Khasra no 102 etc Area 1.0 Hectare,
Tah Ajaygarh Dist : Panna, (MP)

Subject:  Grant of Consent to operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
ofthe Air (Prevention & Control of Pollution) Act,1981

Ref: Environmental Clearance from SEIAA — 3748 Dt. 16/10/2020
Your Consent to Operate Application Receipt No. 1043420 Dt. 12/12/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent to establish valid up to 31/10/2021, subject to the fulfillment of the
terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Khasrano 102,103,104,325,326, Area 1.0 Hectare, Village- CHANDORA, Tehsil-Ajaygarh District-Panna (M.P) |
Lat 25.0766 Long 80.3269
b. The Area of Mine: 1.0 Ha

¢. Product & Production Capacity:

| MINING OF SAND —quarry lease o 1

( Twelve thousand Cubic Meter per
year)

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the Consent is up to 31/10/2021_ and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 4 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-

* Conditions under Water Act
* Conditions under Air Act

* General conditions

iphaty S wish Andiase

e-Signed On 21/12/2020 07:29:54 SHANTI PRAKASH JHA
_(Organic Authentication on AADHAR from UIDAI Server) Regional Officer

?ﬁEBA!&:‘WMGMm nic.in are valid and does not reguire physical signatures, the certificare can be validated online from xgn.mp.nic.in using "TPAV" Number Page: 1/6



Consent Order Regional Office, M.P. Pollution Control Board -
_— Pt. Deen Dayal Nagar, Housing Board Colony
Makronia, SAGAR
SAGAR
Tele : 07582- 263774
RED-SMALL e CONSENT NO: *** PCB ID: 135800

NO: /MPPCB/SGR
Outward No:17751,20/12/2020 Consent No:AW-83296

To,
The Occupier

Shri. Rasmeet Singh Malhotra
Jigni Sand Mine Quarry Lease,

Vill Jigni Khasra no160,Area 1.00 Hectare, Teh-Ajaygarh
tah Ajaygarh Dist : Panna, (MP)

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
of the Air (Prevention & Control of Pollution) Act,1981

Ref: Environmental Clearance from SEIAA — 3760 Dt. 16/10/2020
Y our Consent to Operate Application Receipt No. 1043942 Dt. 12/12/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein,

The M. P. Pollution Control Board has agreed to grant consent toOperate up to 30/11/2021, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Khasra nol60, Area 1.00 Hectare, Village- Jigni ,Tehsil-Ajaygarh District-Panna (M.P) Lat 25.0678 long 80.3222
b. The Area of Mine: 1.0 Ha
c. Product & Production Capacity:

E = g = e Al

(Twelve thousand
Cubic Meter)

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the this Cnosent is up to 30/11/2021_ and has to be renewed before expiry of consent validity. Online application
through XGN with consent to operate fees in this regard shall be submitted to this office 3 months before the expiry of this
consent. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-

* Conditions under Water Act
* Conditions under Air Act

* General conditions

e-Signed On 20/1 2_:’2020 22:32:58 SHANTI PRA_KASH JHA

) Regional Officer

mEB&&‘z-WQGMmm are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 1/6
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Consent Order Regional Office M.P. Pollution Control Board -
Pt. Deen Dayal Nagar, Housing Board Colony

Makronia, SAGAR

SAGAR

Tele : 07582-263774

RED-SMALL CCA-Fresh valid 31-10-2021 CONSENT NO: ** ‘ l PCB ID: 135811

NO: /MPPCB/SGR _
Outward No:17663,30/11/2020 Consent No:CTE-82575

To,

Shri. Rasmeet Singh Malhotra -Occupier
Ramnai Sand Mine Quarry Lease,

Vill Ramnai Khasra no193,198218.219 Area 2.760
Tah Ajaygarh Dist: Panna, (MP)

Subject:  Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 under section 21
of the Air (Prevention & Control of Pollution) Act,1981

Ref: Environmental Clearance from SEIAA — 4156 Dt. 23/10/2020
Your Consent to Operate Application Receipt No. 1021292 Dt. 29/11/2020

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to 31/10/2021, subject to the fulfillment of the terms & conditions,
enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Khasra no193,198,218,219 , Area 2.76 0 Hectare, Village- Ramnai, Tehsil-Ajaygarh District-Panna (M.P)
Lat 25.1210 Long 80.3680
b. The Area of Mine: 2.760 Ha

c. Product & Producuon Cnpauty

"MINING OF SAND- quarry lease i 30919 M3

(Thirty thousand nine hundred
nineteen Cubic Meter per year)

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the consent is up to 31/10/2021 _and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

Pigtaliy Sige T Aadiaar
e-Slgned On 30!1 1.’2020 12: 55'08 SHANTI PRAKASH JHA

prver) Regional Officer

rmfﬁy(#ewillﬂm%ﬂrp nic.in are mfrd and d'm not require p\h}md ngua.:ures the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number Page: 1/ 6
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Consent Order Regional office, M.P. Pollution Control Board -
iy Pt. Deen Dayal Nagar, Housing Board Clny
Makronia, SAGAR

SAGAR

Tele : 07582- 263774

CCA-Renewal- valid 15-03-
RED-SMALL 2022

0“%’8“} gmyfmﬁomozn Consent No:AW-75034

CONSENT NO: *** PCB ID: 123433

To,
The Occupier,

M/s. Rasmeet singh Malhotra sand Mine Jigani,

KHASRA NO 01, VILLAGE JIGNI,
City : JIGANI, Tah Ajaygarh
Dist : Panna, (MP

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 1000465 Dt. 15/03/2020 and last communication received on
Dt.09/03/2020

With reference to your above application for consent to operate and change of ownership as per new mining plan has been considered
under the aforesaid Acts and existing rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 15-03-2022,
subject to the fulfillment of the terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-
a. Location: KHASRA NO 01, VILLAGE JIGANI, area of mine 3.0756 ha Tah Ajaygarh, Distt Panna
b. Lease Area of mine 3.0756 Hectares
¢. Product & Production Capacity:

TIE]

Mining of Sand 33041 MT3
(Eighty tree thousand
forty one cubic
meters)

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the consent is up to 15-03-2022 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

CONDITIONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
I. The daily quantity of trade effluent at out fall of the unit shall not exceed 0.000 KL/day, and the daily quantity of sewage
at out fall of the unit shall not exceed 2.000 KL/day

2. Trade Effluent Treatment:-
The applicant shall provide comprehensive effluent treatment system as per the proposal submitted to the Board and
maintain the same properly to achieve following standards-

pH Between 55-9.0 TDS Not exceed 2100 ¢ "
Suspended Solids Not exceed 100 mg/l. Chlorides Not exceed 1000 1

[A ing fram DDA Not exceed 30 mg/l, AMa s
S"M o
c?pt' Not exceed 250 mg/l.
fm b Al
e—SiW ol SHANTIPRAKASH JHA

(Organic Mbvsﬂﬁm&&é@ﬂﬁ&m@cﬂm&w s notified under EP Act 1986 shall be applicable. ~ Regional Officer
TPAV #34D86Y4CTE - .
3. Sewage Treatment :- The applicant shall provide comprehensive sewage treatment system as per the proposal submitted

to the Board and maintain the same properly to achieve following standards-

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 1/5
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Consent Order M.P. Pollution Control Board - Sagar
Pt. Deen Dayal Nagar, Housing Board Clny
SAGAR
SAGAR
Tele : 07582- 263774
| RED-SMALL | ‘ CCA-Renewal-15/03/2022 i \ CONSENT NO: *** PCB ID: 117390
Outward No:-18161,07/03/2021 Consent No:AW-85933
To,
The Occupier,

M/s. Rasmeet singh Malhotra sand mine - Ramnai,
Khasra No. 01 Area - 2.00 Hact., Vill- Ramnai, Tehsil- Ajaygarh, Distt- Panna (M.P.),
Latitude : 25.0723 Longitude : 80.2102

Subject:  Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 1068394 Dt. 05/03/2021

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to _15/03/2022 , subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Khasra No. 01 Area - 2.00 Hact., Vill- Ramnai, Tehsil- Ajaygarh, Distt- Panna (M.P.
b. The capital investment in lakhs: Rs. 3.5

c. Product & Prodnctmn Capaaty

50000.cum
Fifty thousand only

: Sand Mmmg o

Note:- For any change in above industry shall obtain fresh consent from the board.

The Validity of the consent is up to __15/03/2022 and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

Signature Nof Verified ﬁ/“)/ =

Dlgltally Slg :V. 8. Rai,
ipaaty i ok Athaae Date 071’03!20.’-‘.‘1 02:01:08 PM VIRENDRA SAHAI RAI
(Organic Authentication on AADHAR from UIDAI Server) Regional Officer
TPAV # 4T94BAV5KB

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the ceriificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: 1/6
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Consent Order M.P. Pollution Control Board - Sagar
Pt. Deen Dayal Nagar, Housing Board Clny

SAGAR
SAGAR
Tele : 07582- 263774

RED-SMALL ‘ ! CCA-Renewal-15/03/2022 ‘ ‘ CONSENT NO: *** PCB ID: 123513
Outward No:18163,07/03/2021 Consent No:AW-85920
To,
The Occupier,

Rasmeet singh Malhotra (sand mine Katarra)
01, village Katarra Tehsil Ajaygarh Distt Panna,
Latitude : 25.0739 Longitude : 80.2647

Subject:  Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under section 21
of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 1068392 Dt. 05/03/2021

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to _15/03/2022 . subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: 01, village Katarra Tehsil Ajaygarh Distt Panna ,
b. The capital investment in lakhs: 2.69 ha
c. Pruducl & Productmn Capaclty

136315.cum
(Tlnrty six thousand three hundred fifteen |
| ~ cubic meters) '

Mlnmg of sand

Note:- For any change in above mdusnj shall obtam ﬁ'e.'.h consent ﬁ'om !he board.

The Validity of the consent is up to __15/03/2022 and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act

* General conditions

Signature rified MOI
eS 4931' - Digtally Slgn_e{;; V.S. Rai, /

i A Date 07/03/2021 02:09:44 PM VIRENDRA SAHAI RAI
(Organic Authentication on AADHAR from UIDAI Server) Regional Officer
TPAV # 449LF6X60L

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signanures. the ceriificate can be validated online from xgn.mp.nic.in using "TPAV" Number Page: 1 /6
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

[
1| RED-MEDIUM ‘ ‘ CCA-Renewal CONSENT NO: *** _—‘ \ PCBID: 117015
Oﬂ)ward No:102291,16/03/2021 Consent No:AW-53187
’ The Occupier,

M/s. Rasmeet Singh Malhotra sand mine Mohana,(6.74 hac.
1463, GP- Mohana Tehsil - Ajaygarh, City : Amarchi,
Distt. Panna (M.P.),,

, Latitude : 24.5549 Longitude : 80.0745

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1068396 Dt. 04/03/2021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules

therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/03/2022, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Lat.& Long. (A) 24°55’ 49.24"N, 80°07°45.92"E ( B ) 24°55’ 49.33"N, 80°07’ 54.23"E (C) 24°55° 49.65"N,
80°08’ 03.85"E (D) 24°55’ 49.75"N, 80°08° 11.93"E (E) 24°55" 49.48"N, 80°08” 14.13"E (F) 24°55" 53.19"N,
80°08’ 14.65"E (G) 24°55' 53.48"N, 80°08’ 12.42"E (H) 24°55" 53.48"N, 80°08" 11.81"E (I) 24°55’ 54.11"N,
80°08’ 01.05"E (J) 24°55° 55.26"N, 80°07’ 51.53"E (K) 24°55’ 55.97"N, 80°07" 46.04"E Kh. No. 1463, Vill.
Mohana , Tehsil - Ajaygarh, Distt. Panna (M.P.)
b. Mining Lease area: 6.74 ha (Open cast
manual)

c. Product & Production Capacity:

Pl - ¥ER

Mining of Sand ; ~ 1,51,650.00 Cubic Meter Per Year
Note:- 1) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance,
2) For any change in above mining lease area, production capacity, PP shall obtain fresh consent from the Board.

3) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated
01/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.

4) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by

MoEF&CC on January 2020

The Validity of the consent is up to 31/03/2022 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto:-

1. District Mining Officer, (Mining Section), Collector office, Panna Dist. Panna (M.P.) for information.

2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Sagar (M.P.)

Signature N_oi}/zriﬁed f%('«fi minky g

Digitally Signed p# : A. A
Mishra, Memb ecretary
DU il Al Date: 16/03/2021 05:37:21 PM ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary

TPAV #5521LH10TM

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validared online from xgn.mp.nic.in using "TPAV" Number, Page:1/5
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP

Tele : 0755-2466191, Fax-0755-2463742

RED-MEDIUM CCA-Renewal CONSENT NO: *** l PCBID: 117293
J
Outward No:102290,16/03/2021 Consent No:AW-53186
To,
The Occupier,

M/s. Rasmeet Singh Malhotra sand mine, Beera (6.0 hac),

Khasra No. 01 Rakba- 6.00 Hact., Vill- Beera,
Tehsil-Ajaygarh, Distt- Panna (M.P.),
Vill, Latitude : 24.0331 Longitude : 80.1420

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act,1974 under
section 21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Renewal of Consent Application Receipt No. 1068395 Dt. 04/03/2021

With reference to your above application for Renewal of Consent has been considered under the aforesaid Acts and existing rules

therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/03/2022, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-

a. Location: Lat. & Long (A) 24°03’ 31.52"N, 80°14°20.52"E ( B ) 24°0" 43.57"N, 80°14" 36.62"E (C) 25°0" 46.19"N, 80714’
34.31"E (D) 25°03’ 34.31"N, 80°14’ 17.75"E,
Khasra No. 01 Rakba- 6.00 Hact., Vill- Beera, Tehsil-Ajaygarh, Distt- Panna (M.P.)

b. Mining Lease area: 6.00 ha

¢. Product & Production Capacity:

-l A T ._ .-. . ::'I.f:'. g i ’ A - -. 2 St e £
' Mining of Sand | 59220.00 Cubic Meter Per Year
Note:- 1) Mine Management shall ensure that the mine shall operate with valid mining lease and valid Environmental Clearance.
2) For any change in above mining lease area, production capacity, PP shall obtain fresh consent from the Board.
3) Mine management shall ensure the compliance of order passed by Hon’ble NGT in OA 10/2020 (CZ) on dated
01/06/2020, NGT OA 17/2019 (CZ)on dated 26/11/2019 and in OA 360/2015 (PB) pertaining to sustainable sand
Mining.
4) Mine management shall complied with the Enforcement & Monitoring Guidelines for Sand Mining issued by
MoEF&CC on January 2020

The Validity of the consent is up to 31/03/2022 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions
CCto :-

1. District Mining Officer, (Mining Section), Collector office, Panna Dist. Panna (M.P.) for information.

2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

3. Regional officer, Regional office, MPPCB, Sagar (M.P.)

Signature N_%V rified Ad(u/ mw{y?

Digitally Signed p# : A. A
Mishra, Membef Secretary

Piptaly Fa i Antkase Date: 16/03/2021 05:36:46 PM ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary
TPAV # SKFFFWV682

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validated online from xgn.mp.nic.in using “TPAV" Number. Page: 1 /5
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State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://www.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 - 2466970, 2466859

Fax: 0755 -2462136

' No: Y § Y3 rsEIAn Lo
Shri Rasmeet Singh Malhotra, Datef ‘ 3 ) OK 0;&

Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District — Hoshangabad M.P. - 461775.

Sub:- Case No. 5699/2018 - Prior Environmental Clearance for Sand Mine (Open cast manual method) in
an area of 6.00 Ha. for production capacity of 59,220 cum/year at Khasra no. 01 at Village ~ Beera ,
Tehsil - Ajaygarh,’ District Panna (MP) by Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka
Talkies, Tehsil - Pipariya, District — Hoshangabad M.P. - 461775.

The case was discussed in 603rd SEIAA meeting dtd. 03.03.2020 and it was recorded that........

(1) It was noted that the PP had applied in Form-l for Prior Environmental Clearance of 6.00 Ha. for
production capacity of 59,220 cum/year at Khasra no. 01 at Village — Beera , Tehsil - Ajaygarh, District
Panna (MP) by Sarpanch, Gram Panchayat Beera, Tehsil - Ajaygarh, District Panna MP — 458586,

(2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 1175/SEIAA/18 dtd.24.07.2018
in the name of " Sarpanch, Gram Panchayat Beera, Tehsil - Ajaygarh, Dist. Panna, MP - 458586."

(3) It is noted that PP has requested vide no nil dtd.02.03.2020 received in” SEIAA office 02.03.2020 to
make amendment in the Prior EC letter by changing the name of PP of the mining project namely " Shri
Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District —
Hoshangabad M.P. - 461775.” in place of “Sarpanch, Gram Panchayat Beera, Tehsil - Ajaygarh,
Dist. Panna, MP - 458586". i

(4) Itis noted that in support of his request the PP has submitted the following documents

1. No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer
of prior EC in the name of Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District = Hoshangabad M.P. - 461775.

li.  Notarised affidavit of CEO - Shri B.P.Tiwari, Janpad Panchyat Ajaygarh, Dist. Panna MP."
mentioning that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and specific conditions stipulated in the prior EC issued

ili.  Notarised affidavit of Sarpanch, Gram Panchayat Beera, Tehsil - Ajaygarh, Dist. Panna,
MP — 458586".mentioning that no legal action/ credible action has been initiated against the
mine till date and commitment to comply all the standard and specific conditions stipulated in
the prior EC issued.

iv. Copy of Prior EC issued by SEIAA. vide L.No. 1175/SEIAA/18 dtd.24.07.2018.

V. Copy of Environmental Management Plan of Shri Rasmeet Singh Malhotra , Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District— Hoshangabad M.P. - 461775.

Vi, Copy of Approved Mining Plan with Replenishment Plan of Shri Rasmeet Singh Malhotra
» Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775

Vil.  Lease transfer order issued by Mineral Resource Department order to of Shri Rasmeet
Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District —
Hoshangabad M.P. - 461775, vide. Order No. 702/132/2020/12/1 dated 10.02.2020.
(5) It is noted that in EIA Notification 2006 as per Para-11 Transferability of Environmental Clearance
(EC) there is a provision of transferiing the EC.

5699/2018
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Tel.- 0755* $BBST0. 2436850
Fax: W 2462136

No: 3EI
Date ,,: 7 {’fﬁ) ) 6((-

To,
Shri Rasmeet Singh Mathotra,
Near A!En Takiaa Nehiru Ward, Pipariva,

Sub’ Case Ha 7530/2020 Prior Enviromental Ciaarance for Sand Quarry (Khodu Bhary) in an
arza oi 1.0 ha. for proguclion capacity of 12000 cum/ year at Khasra No. 181 at Village -

Bhanpur, Tehsil - Ajaygarh, Dist. Panna fmmmmmm&m Matholra, Near Alka
Talkies, Nehru Ward, Pipariya, Dist. Hoshangabad, MP — 461775,

This has reference o your letter received. in SEIAA office on 01.09.2020 and subsequen! !etters
seehing Prior Environmental Clearancs for the '—:t\ove proJE under the EIA Notificatibn, 2005 The
proposal has been appraised as per preseribed procedure in the light of provisions:nder the EIA
Notificafion. 2008 on the basis of the mandatory docurmients enclosed with the: awﬁﬁaﬁan viz, the
Cwoi, Appendix- 1, Lo, Mirung Plan & EMP, the additional clarifications furnjshed in
response o tha observations of the Stale E’a‘eﬁ# Appraisal Committee (SEAC) and State
Erviconmeént impact Assessment Authority (SEIAA) constituted by the competent Autharity.

i There is no National Park/Sanctuary/Biodiversity area within U no iadius. Theis 8 1o 1o o
sefflement within 500 m. from mining site. Thare i&m forest boundary within 2509 m. from mine
site.

“ha proiect has been considered in accordance with the provisions of the EIA nofification issuec
oy the Minisiry of Environment & Foresis vide $.0. 15633 (E), dated 14" September 2006

il Based on the information submitted, as at Para (I} above and others the State Leve! Environment
Impaet Assessment Authority (SEIAA) considered the case in its 639" SEIAA meeting datec
30.09.2020 and decided to accept the recommendations of 455" SEAC mesting did. 16.09 2020

Hence, Prior Environmental Clearance is granted for Sand Quarry (Khodu Bhard) in an area of
1.0 na. for production capacity of 12000 cum/ year at Khasra No. 161 at Village - Bhanpur
Tovall - Rjaygarh, Dist Panna (M P ) for the lease perlod to Shri Rasmeet Singh Mathotra, Near
Alka Talkies, Nehru Ward, Pipariya, Dist. Hoghangabad, MP — 461778, subject to the following
specific conditions as recommended by SEIAA & SEAC and subsequent Standard Conditions.
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State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us hitp:/fwww mpseiaa.nic.in

Email - mpseiaa@gmail.com

Tel.: 0755 -2466970, 2466859

Fax: 0755 - 2462136

ISEIAN /X,
Date yg

| )6 [+ e

To,

Shri Rasmeet Singh Malhotra,
Near Alka Talkies, Nehru Ward, Pipariya,
Dist. Hoshangabad MP — 481775

Sub: Case No. 7531/2020 Prior Environmental Clearance for Sand Quarry {(Khodu Bharu) in an
area of 1.0 ha. for production capacity of 12000 cum/ year at Khasra No. 102, 103. 104, 325,
326 at Viliage - Chandoia, Tenhsil - Ajaygarh, List. Fanna (MF) by Shii Rasiieel Singh
Malhotra, Near Alka Talkies, Nehru Ward, Pipariya, Dist. Hoshangabad, MP — 461775

This has reference to your letter received in SEIAA office on 01.09.2020 and subsequent letters
seeking Prior Environmental Clearance for the above project under the EIA Notification. 2006. The
proposal has been appraised as per prescribed procedure in the light of provisions under the EIA
Mctification, 2002 ar thc basis of the mandatory documents enclesed with the application viz | the
Form - | & Il, Appendix-1, DSR, Minmg Plan & EMP, the additional clarifications furnished in
response to the observations of the State Expert Appraisal Committee (SEAC) and State
Environment Impact Assessment Authority (SEIAA) constituted by the competent Authority.

Il. There is no National Park/Sanctuary/Biodiversity area within 10 Km radius, There is no human
settlerment within 500 m. from mining site. There is no forest boundary within 250 m. from mine
site.

The project has been considered in accordance with the provisions of the EIA notification issued
by the Ministry of Environment & Forests vide S.0. 1533 (E), dated 14" September 2008.

iit. Based on the information submitted, as at Para (Il) above and others the State Level Environment
Impact Assessment Authority (SEIAA) considered the case in its 639" SEIAA meeting dated
30.09.2020 and decided to accept the recommendations of 455" SEAC meeting dtd. 16.09.2020.

Hence, Prior Environmental Clearance is granted for Sand Quarry (Khodu Bharu) in an area of
1.0 ha. for production capacity of 12000 cum/ year at Khasra No. 102, 103, 104, 325, 326 at
Village - Chandora. Tehsil - Ajaygarh. Dist. Panna (M.P.) for the lease period to Shri Rasmeet
Singh Matheotra. Near Alka Talkies, Nehru Ward, Pipariya, Dist. Hoshangabad MP 461775
subject to the following specific conditions as recommended by SEIAA & SEAC and
subsequent Standard Conditions.
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" State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

: Bhopal - 462016

visit us http://www.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 - 2466970, 2466859

Fax: 0755 -2462136

R No: Y% G ISEIAA oo

Shri Rasmeet Singh Malhotra, Date: - 3~ p?"”c?zf’
Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District — Hoshangabad M.P. - 461775.

Sub:- Case No. 5874/2019 — Prior Environmental Clearance for Sand Quarry (Open cast manual method)
in an area of 4.90 Ha .(out of 4.90 ha only 3.0756 ha of lease available for the sand excavation). for
production capacity of 83,041 cum /year (As per SEAC Recommendation) at Khasra No. 1 Part at
Village- Jigani, Tehsil - Ajaygarh, Dist. Panna (MP) by Shri Rasmeet Singh Malhotra,, Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

The case was discussed in 603™ SEIAA meeting dtd. 03.03.2020 and it was recorded that........

(1 It was noted that the PP had applied in Form-| for Prior Environmental Clearance of 4.90 Ha .(out of
4.90 ha only 3.0756 ha of lease available for the sand excavation). for production capacity of 83,041
cum /year (As per SEAC Recommendation) at Khasra No. 1 Part at Village- Jigani, Tehsil - Ajaygarh,
Dist. Panna (MP) by Sarpanch/Sachiv, Gram Panchayat, Village - Jigani, Tehsil - Ajaygarh, Dist.
Panna, MP - 488001.

(2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 01/SEIAA/18 dtd.01.04.2019 in
the name of "Sarpanch, Gram Panchayat \Jigani, Tehsil - Ajaygarh, Dist. Panna, MP - 488001."

(3) It is noted that PP has requested vide no nil did.02.03.2020 received in SEIAA office 02.03.2020 to
make amendment in the Prior EC letter by changing the name of PP of the mining project namely * Shri
Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District -
Hoshangabad M.P. - 461775.” in place of “Sarpanch, Gram Panchayat, Jigani, Tehsil - Ajaygarh,
Dist. Panna, MP - 488001".

(4) It is noted that in support of his request the PP has submitted the following documents

) No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer
of prior EC in the name of Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

i Notarised affidavit of CEO - Shri B.P.Tiwari, Janpad Panchyat Ajaygarh, Dist. Panna MP."
mentioning that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and specific conditions stipulated in the prior EC issued

iii. Notarised affidavit of Sarpanch, Gram Panchayat, Jigani, Tehsil - Ajaygarh, Dist. Panna,
MP - 488001".mentioning that no legal action/ credible action has been initiated against the
mine till date and commitment to comply all the standard and specific conditions stipulated in
the prior EC issued.

iv. Copy of Prior EC issued by SEIAA. vide L.No. 01/SEIAA/19 dtd.01.04.20189.

V. Copy of Environmental Management Plan of Shri Rasmeet Singh Malhotra , Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District— Hoshangabad M.P. - 461775.

vi. Copy of Approved Mining Plan with Replenishment Plan of Shri Rasmeet Singh Malhotra
, Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District— Hoshangabad M.P. - 461775

Vvii.  Lease transfer order issued by Mineral Resource Department order (o of Shri Rasmeet
Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District —
Hoshangabad M.P. - 461775, vide. Order No. 219/82/2020/12/1 dated 23.01.2020.

5874/2019
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State Environment impact Assessment Authority, M.P.
3 {(Ministry of Environment, Forest and Climate Change, Government of india)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-0 Arera Cainy
Bliopat- 4820,
visitus httpidiwenwy mpsataa 1o
Fnail - mpsewma@agmar con
Tel (755 - 24664970 2465357

Faw D75 - 24
No «° SEIA
Date. fry, s :
/ ft (e

To,

Shri Rasmeet Singh Mathotra,

Near Alka Talkies, Nehru Ward, Pipariya
st Hoshangabad, MP-461775

Sub Case No. 7508/2020 Prior Environmental Clearance for Sand Quarry (Khodu Bharu) in an
area of 1.050 ha. for production capacity of 15700 cum/ year at Khasra No 114.14 at Village -
Beera, Tehsil - Ajaygarh. Dist Panna (MP) by Shri Rasmeet Singh Malhotra Near Alka
Talkies, Nehru Ward, Pipariya. Dist Hoshangabad, MP-461775

Itug has reference to your letter received in SEIAA office on 26 08 2020 and subsequent letters
seeking Prior Environmental Clearance for the above project under the EIA Notfication 2008 Tho
proposal has been appraised as per prescribed procedure in the light of provisions under the Eis
Notification. 2006 on the basis of the mandatory documents enclosed with the application viz  the
form-—1 & ll. Appendix-1, DSR. Mining Plan & EMP. the additional clarifications furnished i response
lo the observations of the State Expert Appraisal Committee (SEAC) and State Environment Impact
Assessment Authority (SEIAA) constituted by the competent Authority

There 1s no National Park/Sanctuary Biodversity area within 10 Km radius There & ne human
settlement within 500 m from mining site There is no forest boundary within 250 =1 from mine

? site :
The project has been considered in accordance with the provisions of the EIA notfic abon issued
Wy the Ministry of Environment & Forests vide S O 1533 (E). dated 14" September 20010

" -
.;p.\“\-- Based on the information submitted as at Para (1) above and others the State Leve' =auranment
'mpact Assessment Authorty (SEIAAL considered the case in its 6347 SEIAA « «eting dated
01 09 2020 and decided to accept the recommendations of 4557 SEAC meeting did '+ U4 2020

Hence, Prior Environmental Clearance is granted for Sand Quarry (Khodu Bharu) i1 an area of
1.050 ha. for production capacity of 15700 cum/ year at Khasra No. 114/14 at Village - Beera.
Tehsil - Ajaygarh, Dist. Panna (M.P.) for the lease period to Shri Rasmeet Singh-Maihotra, Near
Alka Talkies, Nehru Ward, Pipariya. Dist Hoshangabad, MP — 461775, subject to the following
specific conditions as recommended by SEIAA & SEAC and subseguent Standard Conditions.
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State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of india)

Environmental Planning & Coordination Organization
Paryavaran Parisar E-5, Arera Colony

Bhopal - 462016

visit us http //www.mpseiaa. nic.an

Email - mpseiaa@gmail com

Tel 0755 -2466970. 2466859

Fax 0755-2462136

No: 376~ ISEIAA/ O,
Date: / 4-)o X

L

To,

Shri Rasmeet Singh Malhotra,

Near Alka Talkies, Nehru \Ward, Pipariya,
Dist Hoshangabad, MP-461775

Sub Case No. 7532/2020 Prior Environmental Clearance for Sand Quarry in an area of 1.0 ha. for
production capacity of 12000 cum/ year at Khasra No. 160 at Village - Jigani, Tehsil - Ajaygarh,
Dist Panna (MP) by Shri Rasmeet Singh Malhotra, Near Alka Talkies. Nehru Ward, Pipariya,
Nigt Hoshanaahad MP-461775

This has reference to your letter received in SEIAA office on 01.09.2020 and subseqguent letters
seeking Prior Environmeniai Clearance for the above project under the EIA Notification, 2006. The
proposal has been appraised as per prescribed procedure in the light of provisions under the EIA
Notification. 2006 on the basis of the mandalory documents enclosed with the application viz.. the
Form-1 & Il, Appendix-1, DSR, Mining Plan & EMP. the additional clarifications furnished in response
G tive obseivations of the Slate Expeil Appisisal Committee (BEAC) and Siate Environment trpart

Assessment Authority (SEIAA) constituted by the competent Authority.

| There is no National Park/Sanctuary/Biodiversity area within 10 Km radius There 1s no human
settlement within 500 m. from mining site. There is no forest boundary within 250 m. from mine
site

The project has been considered in accordance with the provisions of the EIA notification issued
by the Ministry of Environment & Forests vide $.0. 1633 (E), dated 14" September 2006

i Based on the information submitted as at Para (1) above and others the State Level Environment
impact Assessment Authority (SEIAA) considered the case in its 639Y SEIAA meeting dated
10 09.2020 and decided to accept the recommendations of 455" SEAC meeting dtd. 16.09.2020

Hence, Prior Environmental Clearance is granted for Sand Quarry in an area of 1.0 ha. for
production capacity of 12000 cum!/ year at Khasra No. 160 at Village - Jigani, Tehsil - Ajaygarh,
Dist. Panna (M.P.) for the lease period to Shri Rasmeet Singh Malhotra, Near Alka Talkies,
Nehru Ward, Pipariya, Dist. Hoshangabad, MP — 461775, subject to the following specific
conditions as recommended by SEIAA & SEAC and subsequent Standard Conditions.
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_ State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://www.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 - 2466970, 2466859

Fax:0755-2462136

No: WG9S IsEIAN Ao

" To,

Date : ‘ \
Shri Rasmeet Singh Malhotra, Yl 0? . 0{ - :

Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District — Hoshangabad M.P. - 461775.

Sub:- Case No. 5677/2018 — Prior Environmental Clearance for Sand Mine (Open Cast Manual Method)
in an area of 7.00 Ha.(out of 7.00 ha only 2.00ha of Jease available for the sand excavation) for
production capacity of 50,000 cum /year (As per SEAC Recommendation) at Khasra no. 01 at Village-
Ramnai , Tehsil - Ajaygarh, Dist. Panna by Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka
Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

The case was discussed in 603™ SEIAA meeting dtd. 03.03.2020 and it was recorded that........

(1) It was noted that the PP had applied in Form-I for Prior Environmental Clearance of 7.00 Ha.out of 7.00
ha only 2.00ha of lease available for the sand excavation). for production capacity of 50,000 cum /year
(As per SEAC Recommendation) at Khasra no. 01 at, Village- Ramnai , Tehsil - Ajaygarh, Dist.
Panna by Sarpanch, Gram Panchayat Ramnai, Tehsil - Ajaygarh, Dist. Panna, MP — 488220.

(2)  The Prior Environmental Clearance letter was issued SEIAA vide L.No. 1177/SEIAA/18 dtd.24.07.2018
in the name of " Sarpanch, Gram Panchayat Ramnai, Tehsil - Ajaygarh, Dist. Panna, MP -
488220."

(8)  Itis noted that PP has requested vide no nil dtd.02.03.2020 received in SEIAA office 02. 03.2020 to
make amendment in the Prior EC letter by changing the name of PP of the mining project namely " Shri
Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District -
Hoshangabad M.P. - 461775." in place of “Sarpanch, Gram Panchayat Ramnai, Tehsil - Ajaygarh,
Dist. Panna, MP — 488220".

(4)  Itis noted that in support of his request the PP has submitted the following documents

L. No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer
of prior EC in the name of Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

i, Notarised affidavit of CEO - Shri B.P.Tiwari, Janpad Panchyat Ajaygarh, Dist. Panna MP."

mentioning that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and specific conditions stipulated in the prior EC issued
iii.  Notarised affidavit of Sarpanch, Gram Panchayat Ramnai, Tehsil - Ajaygarh, Dist. Panna,
MP — 488220".mentioning that no legal action/ credible action has been initiated against the
mine fill date and commitment to comply all the standard and specific conditions stipulated in
the prior EC issued.
Iv. Copy of Prior EC issued by SEIAA. vide L.No. 11 77/SEIAA/18 dtd.24.07.2018.

V. Copy of Environmental Management Plan of Shri Rasmeet Singh Malhotra , Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.
Vi. Copy of Approved Mining Plan with Replenishment Plan of Shri Rasmeet Singh Malhotra
, Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775
Vil. Lease transfer order issued by Mineral Resource Department order to of Shri Rasmeet
Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District -
Hoshangabad M.P. - 461775, vide Qider No, 7TE/132/2020/1 2/ dated 13.02.2020.

5677/2018
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State Environment iImpact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

: ' Bhopal - 462016

visit us http:/Mww.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 -2466970, 2466859

Fax:0755-2462136

No: Ui rsEw of
bate: i3 plo

To,

Shri Rasmeet Singh Malhotra,
Near Alka Talkies, Nehru Ward,
Pipariya, Dist. Hoshangabad, MP - 461775.

Sub:- Case No. 7507/2020 Prior Environmental Clearance for Sand Quarry in an area of 2.760
ha. for production capacity of 30919 cum/ year at Khasra No. 193, 198, 218, 219 at Village -

. Ramnai, Tehsil - Ajaygarh, Dist. Panna (MP) by Shti Rasmeet Singh Malhotra, Near Alka
Talkies, Nehru Ward, Pipariya, Dist. Hoshangabad, MP-— 461775

I This has reference to your letter received in SEIAA office on 25.08.2020 and subsequent
letters seeking Prior Environmental Clearance for the above project under the EIA
Notification, 2006. The proposal has been appraised as per prescribed procedure in the light
of provisions under the EIA Notification, 2006 on the basis of the mandatory documents
enclosed with the application viz., the Form — I, Appendix-1 Mining Plan & EMP, the
additional clarifications furnished in response to the observations of the State Expert
Appraisal Committee (SEAC) and State Environment Impact Assessment Authority (SEIAA)
constituted by the competent Authority.

ll. There is no human settlement within 500 m from mining site.There is no National
Park/Sanctuary within 10 Km radius. There is no forest boundary within 250m from mining
site. It lies at geographical co-ordinates at latitude 25%06'49.87" to 25°06'53.29" N and
longitude 80°21'21.29" to 80°21'27.52" E as per mining plan.

ll. The project has been considered in accordance with the provisions of the EIA notification
issued by the Ministry of Environment & Forests vide S.0. 1533 (E), dated 14™ September
2006.

IV. Based on the information submitted, as at Para (Il) above and others the State Level
Environment Impact Assessment Authority (SEIAA) considered the case in its 639
meeting dtd. 30.9.2020 and decided to accept the recommendations of 455" SEAC meeting

dated 16.09.2020.

V. Hence, Prior Environmental Clearance is granted for Sand Quarry in an area of 2.760
ha. for production capacity of 30919 cum/ year at Khasra No. 193, 1 98, 218, 219 at
Village - Ramnai, Tehsil - Ajaygarh, Dist. Panna (MP) for the lease period to Shri
Rasmeet Singh Malhotra, Near Alka Talkies, Nehru Ward, Pipariya, Dist.
Hoshangabad, MP — 461775, subiect to the followina specific conditions as recommendes -
by EEIAA & SEAC and subsequeint Standard Coditions. T

Page | of 5

Case No. 75072020
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~ State Environment Impact Assessment Authority, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://www.mpseiaa.nic.in
Email : mpseiaa@gmail.com
Tel.: 0755 -2466970, 2466859
Fax:0755-2462136

No: YB B3  IsEIAN A7
Date:?'S‘y(ﬂ’aZ"

To,

Shri Rasmeet Singh Malhotra,
Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

Sub:- Case No. 5875/2019 — Prior Environmental Clearance for Sand Quarry (Open Cast Manual Method)
in an area of 3.90 Ha.(out of 3.90 ha only 2.690 ha of lease available for the sand excavation) for
production capacity of 36315 cum /year (As per SEAC Recommendation) at Khasra no. 01 (Part) at
Village- Katarra , Tehsil - Ajaygarh, Dist. Panna by Shri Rasmeet Singh Malhotra , Ward No. 13, Near
Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775,

The case was discussed in 603rd SEIAA meeting dtd. 03.03.2020 and it was recorded that........

(1) It was noted that the PP had applied in Form-I for Prior Environmental Clearance of 3.90 Ha.(out of 3.90
ha only 2.690 ha of lease available for the sand excavation) for production capacity of 36315 cum fyear
(As per SEAC Recommendation) at Khasra no. 01 (Par) at Village- Katarra , Tehsil - Ajaygarh, Dist.
Panna by Sarpanch, Gram Panchayat Katarra, Tehsil - Ajaygarh, Dist. Panna, MP - 488220.

(2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 03/SEIAA/19 dtd.01.04. 2019 in
the name of " Sarpanch, Gram Panchayat Katarra, Tehsil - Ajaygarh, Dist. Panna, MP — 488001."

(3) It is noted that PP has requested vide no nil dtd.02.03.2020 received in SEIAA office 02.03.2020 to
make amendment in the Pror EC letter by changing the name of PP of the mining project namely " Shri
Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District —
Hoshangabad M.P. - 461775.” in place of “Sarpanch, Gram Panchayat Katarra, Tehsil - Ajaygarh,
Dist. Panna, MP - 488001".

(4) it is noted that in support of his request the PP has submitted the following documents »

i. No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer
of prior EC in the name of Shri Rasmeet Singh- Malhotra , Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

i Notarised affidavit of CEO — Shri B.P.Tiwari, Janpad Panchyat Ajaygarh, Dist. Panna MpP."
mentioning that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and specific conditions stipulated in the prior EC issued

ii.  Notarised affidavit of Sarpanch, Gram Panchayat Katarra, Tehsil - Ajaygarh, Dist. Panna,
MP — 488001".mentioning that no legal action/ credible action has been initiated against the
mine till date and commitment to comply all the standard and specific conditions stipulated in
the prior EC issued.

iv. Copy of Prior EC issued by SEIAA. vide L.No. 03/SEIAA/19 dtd.01.04.2019.

V. Copy of Environmental Management Plan of Shri Rasmeet Singh Malhotra , Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District- Hoshangabad M.P. - 461775.
Vi, Copy of Approved Mining Plan with Replenishment Plan of Shri Rasmeet Singh Malhotra
, Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District- Hoshangabad M.P. - 461775
Vii.  Lease transfer order issued by Mineral Resource Department order to of Shri Rasmeet
Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District —
Hoshangabad M.7. - 451775 vide. Order No. 7(:0{132!2329!!2.’1. dated 10.02. 2020,

5875/2018
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State Environment IzmpactAssessmentAuthorlty, M.P.
(Ministry of Environment, Forest and Climate Change, Government of India)

Environmental Planning & Coordination Organization
Paryavaran Parisar, E-5, Arera Colony

Bhopal - 462016

visit us http://iwww.mpseiaa.nic.in

Email : mpseiaa@gmail.com

Tel.: 0755 -2466970, 2466859

Fax:0755-2462136

. No.YEBT  isEiaar Ao

- + .
Shri Rasmeet Singh Malhotra, Date: S~ = ﬂ/ﬂ ‘{"

Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

Sub:- Case No. 5685/2018 Prior Environmental Clearance for Sand Mine (Open cast manual method) in
an area of 12.00 Ha.( out of 12.00 ha area only 6.74 ha is available for sand mining) for production
capacity of 1,51,650 cum/year at Khasra no. 1463 at Village +'Mohana No.1 , Tehsil - Ajaygarh, District
Panna (MP) by Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya,
District — Hoshangabad M.P. - 461775.

The case was discussed in 603rd SEIAA meeting dtd. 03.03.2020 and it was recorded that........

(1) It was noted that the PP had applied in Form-1 for Prior Environmental Clearance of 12.00 Ha.( out of
12.00 ha area only 6.74 ha is available for sand mining) for production capacity of 1,51,650 cum/year at
Khasra no. 1463 at Village — Mohana No.1 , Tehsil - Ajaygarh, District Panna (MP) by Sarpanch, Gram
Panchayat Mohana, Tehsil - Ajaygarh, District Panna MP — 488220.

(2) The Prior Environmental Clearance letter was issued SEIAA vide L.No. 1183/SEIAA/18 dtd.24.07.2018
in the name of " Sarpanch, Gram Panchayat Mohana, Tehsil - Ajaygarh, Dist. Panna, MP -
488001."

(3) It is noted that PP has requested vide no nil dtd.02.03.2020 received in SEIAA office 02.03.2020 to
make amendment in the Prior EC letter by changing the name of PP of the mining project namely " Shri
Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District -
Hoeshangabad M.P. - 461775.” in place of “Sarpanch, Gram Panchayat Mohana, Tehsil - Ajaygarh,
Dist. Panna, MP — 488001".

(4) Itis noted that in support of his request the PP has submitted the following documents

i. No objection letter of previous Project Proponent (to whom prior EC was granted) for transfer
of prior EC in the name of Shri Rasmeet Singh Malhotra , Ward No. 13, Near Alka Talkies,
Tehsil - Pipariya, District- Hoshangabad M.P. - 461775.

il.  Notarised affidavit of CEO — Shri B.P.Tiwari, Janpad Panchyat Ajaygarh, Dist. Panna MP."
mentioning that no legal action/ credible action has been initiated against the mine till date and
commitment to comply all the standard and specific conditions stipulated in the prior EC issued

iii.  Notarised affidavit of Sarpanch, Gram Panchayat Katarra, Tehsil - Ajaygarh, Dist. Panna,
MP — 488001".mentioning that no legal action/ credible action has been initiated against the
mine till date and commitment to comply all the standard and specific conditions Stipulated in
the pror EC issued.

iv. Copy of Prior EC issued by SEIAA. vide L.No. 1183/SEIAA/19 dtd.24.07.2018.

V. Copy of Environmental Management Plan of Shri Rasmeet Singh Malhotra , Ward No. 13,
Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775.

vi. Copy of Approved Mining Plan with Replenishment Plan of Shri Rasmeet Singh Malhotra
, Ward No. 13, Near Alka Talkies, Tehsil - Pipariya, District - Hoshangabad M.P. - 461775

5685/2018
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DISTRICT SURVEY REPORT

CHAPTER-I
INTRODUCTION-

Mhlimistry of environment, forest and climate change vide notification
dated 15" January 2016, New Delhi has made mandatory for mining of minor
minerals irrespective of the area of mining lease, to cbtain environmental
clearance before mining, m this respect state govt has set up two bodies
DELAA and DEAC which will meet once in everv month and the members of
this committee will recommendscrutnize the minmmg plan/environmental
clearance of the minor minerals. This will be done on the basis of district survey
reporl i which all the woporlant [actors shall be taken mio consideralion
regarding land use, reserves, mineral-availablity, deposition, infrastucture,

distance prohibibon, annual deposition and time taken for replemshment ete,

Thig district survey report will be an unportart too for the guidance,
agsossmenl and sancton [or gving environment clearance o the said mine plan

of the minor mineral or 1f any correction or so 15 needed i the sawd mine plan.

The district lies hetween longitude 23"45' N to 23" 09N and latitude
79%45E to 80" 45'E  of sapar division Tt is the northermn most part of the
division It is coverad by toposheet no. 3506, 54P, 63C, 63D and 64A. Tt is
located 70 k. west from W Ry stabion Satma, by all tar weather road NWH-T75

and nearesl mrport al a dislance of 40km. [rom district HO.
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An area of 246931 TTect, i e, about 33% of the area of the district 15 coveread
under the government torests. Admimstratively, the forests are divided mte two
divisions and 14 ranges. [or operational purporses, the bulk of the forests are
aiven the legal status of Protected Forests which, given times, will be converted
mto Hescrved Forests. Mamly under Teak and mixed bvpes of the Southemn
tropical Diry Deciducus Forests. Other types of forests are either over-lapping
over these or they exist m himited areas due to varnahons m the chimahic

condilions, so1l, past trealment, allitude, =lope.

The Morthern Tropical Thry Decidous forests are as under - Teak,

Dhaora, Tendu, Saj, Seja, Gurjan, Muhua, Bija, Bahera, Rohan, Safod Sicls,

Foala Sirs Semal, Kusum, Ghont, Kaim, Baranga and along nalaskoha,
SHRT'BS AND HERBS:

sihr, ainthi, dhawal, karonda, thuar, baikal, gulchitari, nirgandi, gokhm,

aursakari, bantulsi, chirchinda, kareta and tarota.
GRASSES:
Bhurbhus, lampa, gunher, phuli, anstata sain and kans,

The herbrvorous amimals found are barking deer, chital, nilgal, sambhar,

slothbear, wild pig, commaon Indian hare, langeor, long tailled monkey and sahi,

The camivorous amumals found are tiger. leopared or panther, hvaena,

pangolin, wild dog, wild cals, woll, jackal and foxes,
RODENTS:

Mice, rats, voles, fruat bats and squirrels are the rodents found commonly

m Lhe distnel.
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Sparrow, bucks, v-calchers, common crow, geese, spaow, hawks bluc-birds,
barpets. bam-owls, bustord quans, ereandoves [lacens, (lammgeos. hombills,
domestic and spurfowl, owls, partridges. blue-rock-pigecns. quails, snipes,
mounlam qual, koels, parmols. and pealowl, are common birds [ound mn the

villages open grounds, burs, gardens and jungles of this distniet.

Large lalcons, eagles, bam owls, [y calchers, hawks, owls, jungle and

COMMON Crows are common scavangers in this district.

Guina fowls, country fowis, partridges, parrots, ducks, and geese are the

domestic hirds TDucks, fish-catchers, storks, and teals are water hirds

Siberan ducks white cranes visit in winters and are seen 1 Gangau Dam

SANClUATY .

Pythons, crates, eobras, scorpians and watersnakes, and sbinging bees are

common harmiul mscels.

The whole dustriet lies en the Vindhyachal Plateau with an average heighl
of 560 meters. Among the prominent features are the Kyvmore Ranges the Panna
ranges which traverses across the southern part and the MNorth- eastern part
respectively. Between the two 1s the upper valley of the Ken which after cutting
acros the Panna Range flows along the MNorth-western boundary. Thus the
district can broadly be divided into four physiographic division in a sequences

tromn South to North, They are -

(1) 3olhem Plateau on the Kvmore Range
(21 The upper Ken Valley

{31The Panna Range and

{41 The T.owwer Ken Valley

southem Plateau on the Eymore Range -
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The Kymore range 1s the North-Eastern extension of Vindhyachal. In

southern edge scarps southeast in Katni District, along the boundaries of
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LIST OF AUCTION QUARRY OF MINOR MINERALS
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List of Quarry Leases in Panna District

: = : T
5. Name of Lease and Address Sanctioned | Kharasa No. Area Period of Quarmes
quarry and (Hect) | wvalidity Situnation
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CHAPTER -1V
DETAILS OF ROYALTY OR REVENUE RECEIVED IN LAST

THREE YEARS
Mining Section
Year Royalty
2012-13 5,68,45,407
2013-14 14,99,17,316
2014-15 10,95,22,769
Details of Royalty :
Diamond office-
S.No. Years Royalty of Shallow Mines Total
NMDC Diamond Royalty
1. 2012-13 20077355 1070942 21148297
2, 2013-14 52961667 357999 83319666
3. 2014-15 80961908 1337811 82299719

10
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CHAPTER -V

DETAIL OF PRODUCTION OF SAND OR BAJARI OR
MINOR MINERAL IN LAST THREE YEARS

Financical Sand Gitti Murum | Flagston | Granite | Boulder

Year (Cu.mts) | (Cu.mts) | (Cu.mts) | (Cu.mts) | (Cu.mts) | (Cu.mts)
2012-13 2160 2700 3500 10000 600 1000
2013-14 276 3500 4500 20000 1100 1500
2014-15 85506 3600 5000 15000 1200 2000

11
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western parts of Amanganj, Mohendra and Raipura Ranges of South

Panna division.

Moving east, one finds a gradual change in the quality, class and
composition of forest. In the eastern part of Ajaigrah, Madla and Hinota ranges
and western parts of Panna and Bisramgan] Ranges., covering an area of 9,500
hectares, the quality of teak forests comes down to IV-a with the percentage of
the species ranging between 40 to 60 in the tree stock. A large area of
Amanganj, Mohendra and Raipura ranges (south division) also fall i this

category.

Further east in eastern parts of Ajaigarh and Bisrampur Ranges and
adjoining parts of Dharampur range in the north, and eastern part of amangan;,
central parts of Mohendra and Raipura ranges and some patches in all parts of
south panna division carry IV-b quality of teak forest where the percentage of

teak varies between 20 to 30.

East of the Teak forests, the proportion of teak decreases as compared to
other species but the quality ofthe corp increases due to higher water retaining
capacity of the soil. The miscellaneous species get proper opportunity to grow
upto class III on deep soil. The best of Mixed forests occur in patches and
account for 2720 hectares largely in North Panna division, and in Kalda Pathar

of south division.

The general span of Mixed forests east of the teak belt bears IV-a in
central parts of Dharampur and eastern parts of Bishramgan) and Panna Ranges.
The area under mixed forests of IV-a quality 1s 25,000 hectares in North
Division. They also occur in the Pawai and Shahnagar Ranges of South

Division.
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An area of 33,001 hectares in Devendrangar and Dharampur Ranges bear
Class TV-b quality forests. In the south division this corresponds to the hilly
areas of kalda, and eastern parts of Shahnagar and Pawai Ranges.

Mining :-

The district 1s famous for its gem quality diamonds, limestone, flagstone,
granite, sand, gitti, small and scanty pockets of clay, laterite, murum and shale
are observed all around district covering an area of 66283 hect. out of which
major mineral 1s 132 hect. and minor minerals is 524.90 hect. mining

percentage of land use 1s 0.99%.

13
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CHAPTER-IX
PHYSIOGRAPHY OF THE DISTRICT

The district forms part of vindhyachal ranges i the north followed by
bundelkhand upland in the south. The vindhyachal range consists of two linear
step like table lands trending ENE-WSW separated by an uneven narrow valley
having an average elevation of 440mtr above msl. The Bundelkhand upland
having an average elevation of 170mtr above msl, is a peneplained surface
dotted with mesa and linear ridges. Ken river with its tributaries Ranj and

Baghain control the drainage of Panna District. Draniage pattern is dendritic

type.

CHAPTER-X
RAINFALL MONTHWISE

Year 2013-14

S.No. Month's Name Rainfall Till Month Rainfall During The
Ending Month
1 June 1743.9 1743.9
2 July 36541 1909.2
3 August 4654.8, 6513.9 4604.7
4 September 1995.9, 6650.7 2046
5 October 5512.1, 7508.0 546.2
6 November 1995.9, 7508.0 2046
7 December 7508.07 5462
8 January 7826.6 2046
9 February 8159.6 6113.6
10 March 8206.2 2092.6
11 April 820.2 6113.6
12 May 8210.2 8210.2

14
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Note :- 1 June 2013 to 31 May 2014

Year 2014-15

S.No. Month's Name Rainfall Till Month Rainfall During The

Ending Month
1 June 265.2 265.2
2 July 1505.9 1240.7
3 August 2796.5 1555.8
4 September 3303.01 1747.21
5 October 3509.5 1746.29
6 November 3509.5 1763.21
7 December 3570.1 1806.89
8 January 3744.0 193711
8 February 3778.6 1841.49
10 March 4172.0 2330.5
11 April 4324 .4 1993.9
12 May 4329 4

15




40

CHAPTER-XI

GEOLOGY AND MINERAL WEALTH

General geology of the area is as under:-

Lithology Statgraphic Status
Alluvium
Laterite
Basalt Deccantrap

Silty shale with pockets of Lameta Group

clay

Sandstone

Shale/Limestone with

interbads within shale

Limestone/shale interbeds Bhander Group

within limestone

Shale/l imestone interbeds
within shale

Sandstone

Shale

Sandstone

Shale

Kimberlite diatremes
Sandstone

Conglomerates

Shale  with  porcellanite
dolomitic limestone, interbeds
with shale Semn Group
Limestone

Qua]d—..;rir- carelet e

Quar

Rewa Group

Kaimour Group

Basic
Gran
mign

Age
Quaternary
Canoizoic
Upper
cretaceous 1o
palaezoic
Cretaceous

Proterozolc

NYAHAONIA

NdOYOHA4d NS
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Mostly diamond occurs in three forms in the district,
(1) Inalluvial gravel
(2) Inbeds of conglomerates and

(3) In agglomeratic pipe.

River Gravels

Diamond occurs as traces along the banks of Ken-Ranj-Baghain rivers.
The nver gravel occurs over a length of 15km and width of 1 to 2km.
Diamondiferous gravel is restricted to the basal part of the alluvial pipe and
its thickness varies from 30cm to 4m. It comprises boulders and pebbles of
sandstone, shale and laterite set in sandy matrix. Ramkheria gravels along the
Baghain river have been worked for diamond by NMDC till 1984. Here the
diamond resource of 1,15,000 carats with a grade of about 16 carat per
hectare were proved by GSI. The gravels indicate higher diamond incidence
than the Majgawan mine and percentage of gem quality diamonds is also
higher.

The diamondiferous gravel, locally called as "Kakaru" is generally
widespread for a length of about 40km with a width of 1 to 2km in NE
direction in the district, but is often covered by sand, silt, or clay. The gravels
are composed of pebbles of quartzite, jasper, sandstone and vein quariz,
derived from the original conglomerate mixed with laterite pebbles occurring
in the soil. The thickness may be 0.3 meters. The gravels are occasionally
found In the cracks and crevices of the underlying sandstone and therefore
has to be exposed by breaking up the superficial sandstone bed. The
diamondiferous conglomerate bed locally known as "Muddha" is found in
two horizons, one occupying a position between the Kaimour sandstone and
the Jhirri shales and the other in the upper Rewa sandstone. The Jhirr
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conglomerate 1 very hard and tough and consists usually ol pebbles of
gquartale, jasper, vem quartz hematite and lomte, cemented together by a
siliceous matrie. At times the conglomerate is verv coarse and vield of diamoend
18 good 1 osuch a coarse-rock Deep workmg are those in wlich the
conglomerate lyving underneath the M shales The depth of puts mav be 7.3

mitr and above upto a maximum of 22mirs,

Shallowr workings locally known as "Chhilla" are those m which
diamondiferons gravel or conglomerate oceur at deplth of 1.5 o 3.25 metres
below Lthe surlace over the Bagham and Gahadra sandstone [ommations. The

incidence 15 low m these lateritic gravels and s widely spread in the distaet.

The Vindhvans host a major share of diamonds of Panna Diamond Helt because
of  the occurrence of Majhgawan and Hinota  diamondiferous
kmmberhitedampromte and the diamondiferous conglomerate towards top of the
Ttwa sandstones, at the base of Thim shale, and towards top of the Gadahara

sandstone.
Localities were diamonds ;-

Majhgawan village, Hinouta wvillage, Dongraha Ultrabasic, Harsa
Ullrabasic rock, Banarpur village, Hatupur village. Shahidan village. Ganja

Shahpur village, Kamklung village.

18
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The different geological formation [ound m the distniet trough which

small riverlets, nalas Cows during the process of denduation bning along: wath

them huge quantty of sediments and sand and interm deposites along nver

cdges, meanders cle. giving nise Lo sand deposils,

(B) Dhistrict wise availability of sand or gravel or aggregate resources

Within the district 25 sand quarries are found in different rivers, which

are moslly mn Ajaygarh, Pawar Tehsil also 177 Quarnies of dullerent minor

minerals are present in the distriet,

{C) Diistricl wise delail ol existing mining leases of sand and aggregates.

T the distnet O] mimng lease of diamond iz sanctoned in Panna Tehsil

on an area of approximate 132 hects tll 2020, apart from this 69 auction

quaities are sanctioned of different minor minerals,

(D) Ihrainage system with deseription of main rivers-

5. No. MName ol lthe Area drained % Area drained
river {5q. Km) in the Dhistrict

| ken 00 Tect. or more Search for 1000
NEW JUATTICS ATC 1IN Progress

&, Nhrhasan 40 Hect. or more Search for 100%%
NEW QUATISS 98 1N Progress

3. Berma 150Hect. or more Search for 100%%
New JqUArTies are [N progress

4 Patne 4000 Tect, or more Search for 100",
MCW (JUAITICS 4T¢ 11 Progress

5. = onar A0Hcet, or morc Scarch for 100%
NEW CUAITISS are (N progress

search for new sand guarnes are i progress so that miming can be takenu

up.

19
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(E) Salient Features of Im portant Rivers and Stream :
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MINING PLAN OF BEERA SAND QUARRY

(E-TENDER SAND QUARRY)

VILLAGE
TEHSIL
DISTRICT
STATE
KHASRA NO.
AREA
PRODUCTION
PLAN PERIOD

BEERA
AJAYGARH

PANNA

MADHYA PRADESH
114/14

1.050 HECTARE
15700 M*/Year

1 YEARS

PREPARED UNDER RULE 42 C OF MP MINOR MINERALS RULE 1996

APPLICANT:

SHRI RASMEET MALHOTRA S/o SHRI AJEET SINGH MALHOTRA
NEAR ALKA TALKIES, NEHRU WARD
PIPARIYA, DISTRICT - HOSHANGABAD (M.P.)

Dis. “Panna (M.
Recomended for Approved
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MINING PLAN OF BHANPUR SAND QUARRY

(E-TENDER SAND QUARRY)

VILLAGE - BHANPUR

TEHSIL - AJAYGARH
DISTRICT - PANNA

STATE - MADHYA PRADESH

KHASRA NO. 161
AREA ; 1.000 HECTARE
PRODUCTION e 12000 M*/Year

PLAN PERIOD - 1 YEARS

PREPARED UNDER RULE 42 C OF MP MINOR MINERALS RULE 1996

APPLICANT:
SHRI RASMEET MALHOTRA S/o SHRI AJEET SINGH MALHOTRA
NEAR ALKA TALKIES, NEHRU WARD

PIPARIYA, DISTRICT - HOSHANGABAD (M.P.) y/
Dr. Nutan Jain

Minning Inspector |
(Ph.D.Geology) |

Dis.-Panna (M.P.) .
PREPARED BY ecomended for Approved,

e AJAY MOHAN o/ .
TS Préten #h.D GEQOBYPGMMP/015/2013)/ // AJAXMOHAN
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MINING PLAN OF CHANDORA SAND QUARRY

(E-TENDER SAND QUARRY)

1. VILLAGE - CHANDORA
TEHSIL - AJAYGARH

DISTRICT - PANNA
STATE - MADHYA PRADESH

KHASRA NO. - 102, 103, 104, 325 & 326
AREA . 1.000 HECTARE
PRODUCTION 12000 M*/Year

PLAN PERIOD 1 YEARS

PREPARED UNDER RULE 42 C OF MP MINOR MINERALS RULE 1996

APPLICANT:
| SHRI RASMEET MALHOTRA S/o SHRI AJEET SINGH MALHOTRA
NEAR ALKA TALKIES, NEHRU WARD
PIPARIYA, DISTRICT - HOSHANGABAD (M.P.)

< PREPARED BY X

TE%'\}H (PH. D GEQLOG AY MOHAN

Dis.-Panna (M.P.)
Recomended for Approved
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MINING PLAN OF JIGANI SAND QUARRY
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9 (E-TENDER SAND QUARRY)
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d
3 VILLAGE v JIGANI
d TEHSIL . AJAYGARH
d DISTRICT . PANNA
v STATE 3 MADHYA PRADESH
v KHASRA NO. } 160
R
1 AREA 5 1.000 HECTARE
3 PRODUCTION . 12000 M*/Year
3 PLAN PERIOD h 1 YEARS
|9
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l 3
L‘ 3
K
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MINING PLAN OF RAMNAI SAND QUARRY

(E-TENDER SAND QUARRY)
VILLAGE . RAMNAI
TEHSIL . AJAYGARH
DISTRICT - PANNA
STATE - MADHYA PRADESH
KHASRA NO. - 193, 198, 218 & 219
AREA - 2.760 HECTARE
PRODUCTION - 30919 M*/Year
PLAN PERIOD - 1 YEARS

PREPARED UNDER RULE 42 C OF MP MINOR MINERALS RULE 1996

APPLICANT:
SHRI RASMEET MALHOTRA S/o SHRI AJEET SINGH MALHOTRA
NEAR ALKA TALKIES, NEHRU WARD
PIPARIYA, DISTRICT - HOSHANGABAD (M.P.)

r Dr. NI}‘}%"‘A
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e
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Kadraha, Madhya Pradesh, India

Unnamed Road, Kadraha, Madhya Pradesh, India
- LatN 25° 0' 29.736"

Long E 80° 14' 19.0608"

24/06/21 05:01 PM
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* Kadraha, Madhya Pradesh, India
- Unnamed Road, Kadraha, Madhya Pradesh, India
~ Lat N 25°0' 29.6928"
" Long E80°14'19.1112"
24/06/21 05:01 PM
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Kadraha, Madhya Pradesh, India

Unnamed Road, Kadraha, Madhya Pradesh, India
Lat N 25° 0' 29.6748"
Long E 80° 14' 19.086"
24/06/21 05:03 PM
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Kadraha, Madhya Pradesh, India
Unnamed Road, Kadraha, Madhya Pradesh, India
Lat N 25° 0' 29.6568"

Long E 80° 14' 19.0464"
© 24/06/21 05:00 PM
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Kadraha, Madhya Pradesh, India
Unnamed Road, Kadraha, Madhya Pradesh, India
Lat N 25° 0' 29.6532"

. Long E 80° 14' 19.0284"
. 24/06/21 05:00 PM
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- Kadraha, Madhya Pradesh, India
5 Unnamed Road, Kadraha, Madhya Pradesh, India

Lat N 25° 0' 29.628"
~ Long E 80° 14' 19.0788"
- 24/06/21 05:00 PM
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